CENTRAL ADMINISTRATIVE-TRIBUN
JAIPUR BENCH, JAIPUR .

ORDERS OF THE BENCH

Date of Order: 17.12.2012 .

CP No 58/2012 (OA No. 101/2012)

Mr. S.S. Solanki, counsel for petitioher. , -
Mr. Anupam Agarwal, counsel for respondents... - -

Learned counsel for the respondents produced before
us the concerned original record of the appllcant for our . -
perusal in pursuance to the directions  issued by this:
Bench of the Tribunal vide order dated 11 12; 2012 "We - |
have perused the same and returned ‘-|t'-*back to the-f ‘
learned counsel for the respondents. : S

In our considered opinion, substantlal compllance of
the order dated 23.04.2012 passed by thls Bench of :the -
Tribunal in- OA No. 101/2012 has been ' made by the
respondents. We find no - element of deliberate =
disobedience of the order 23.04.2012. :

In view of the above, the- Contempt Petutlon stands
dismissed. Notices issued earlier to the respondents are
discharged. However, the petltloner is at Ilberty to
redress his grievance(s) if any |llega||ty |s commltted by
the respondents to prepare the panel i :
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